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1 9turi X  B. Vittel X u : 
j_Shri Narastmhaa:

Will the Minister of O ou tn tx  £pd 
ladaotry be pleased to refer to the 
reply given to Starred Question No 
S8 on the ISth February, 19t9 and 
State-

(a) whether the Italian firm has 
since submitted any report in regard 
to the vetting up of an Aluminium 
Plant in Salem (Madras),

<b) if so, whether this has been 
considered and accepted by Govern-
ment,

(c) when the work is likely to be 
taken up, and

£d) whether the project will be 
completed during the Second Five 
Year Plan period’

Wtt Minister af Industry (Shri 
Nanahhai Shah): (a) to (d) A report 
on the feasibility of an aluminium 
plant id Salem has been received by 
the Government of Madras and is 
under their consideration We are 
awaiting a further communication 
iipm them

ladaKtrtae (Developwent aad 
Regulation) Act, 1951 

*9M. Shri Bam Krishaa Gupta: Will 
the Mmister of Commerce and Indus - 
tty be pleased to refer to the reply 
given to Starred Question No 970 on 
tile 6th March, 1959 and state at what 
stage stands the question of assuming 
more powers under the Industries 
(Development and Regulation) Act, 
1891 to take over industries which 
dose down or go into liquidation on 
account of intern<11 quarrel among the 
management? 

f k t  Miatoter of Iadastry (Shri 
Shaft): The matter is under 

Consideration

•MB. MM A- M. M lJ  STJH the 
*ataae M W rt* be pleased 4a state:

(a) whether Government are aware 
that the National GnndJay* Baafc 
limited in its advartiseanaat aaap has 
Hot shown Kashmir as part of India; 
*nd

(b) it so, the action taken by Gov-
ernment in this regard?

Ska Daprir MlaWw at External
Affairs (Shrimati Lakfhmi Nh n b ):
(a) Yes, Sir

(b) The matter is being taken up 
With the Bank

India’s Membership to U.N. 
Trusteeship Council

* •11  Shifanati iia PaleJMUdhnri: 
Will the Prime Minister be pleased to
Mate

(a) whether it i<> a fact that the 
jperiod of membership of India of the 
UN Trusteeship Council is about to
expire,

(b) if ho, whether it is proposed to 
seek re-election to the Council, and

(c) the steps Uken or proposed to 
be taken in thi*. connection?

The Deputy Minister of External 
Affairs (Shrimati Laksluni Menan):
(a) to (c) Inaia’s present term on 
the Trusteeship Council expires at the 
end of this year, and we have decided 
to seek re-election We have made 
our candidature known to other mem-
bers of the United Nations and we 
hope that they will Und it possible to 
support us

Expert of Mioa to UAJMft.
•Ml. Shri Panigrahl: Will the Minis-

ter of Commerce and Isdadrj be 
pleased to stata

(a) whether it is a fact that the 
USSJR have recently plaeed a «ub- 
slantial order for the purchase of mid 
tram India, and

(b) if so, the amount af aedos 
placed by the U SSR.’




